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Proposal by Khargone District Advi
sory Committee of M.P. for opening 

Post Offices

580. SHRI RAMESHWAR PATI- 
DAR: Will the Minister of COM
MUNICATIONS be pleased to state:

(a) whether the District Advisory 
Committee of Khargone district of 
Madhya Pradesh had .sent proposals of 
opening of post offices in the district 
for the approval of the Central Gov
ernment In 1974-75, and 11175-76;

(b) whether those proposals have 
not been considered so far; and

(c) if those have been considered, 
the names of the villages of the district 
where pest offices arc to be opened?

THE MINISTER OF COMMUNICA
TIONS (SHRI GEORGE FERNAN
DES): (a) The Small Savings Co
ordination Committee, Khargone Dis
trict in their meeting on the 27th 
December 1975, requested for open
ing of post offices at (i) Bamkhal and
(ii) Kodliya-Khedi;

(b) One proposal has been con
sidered and the other is under 
consideration;

(c) A Post Office at Bamkhal has 
been opened. The proposal to open 
a post offlco at Kodliya-Khedi is 
under examination.
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Cases of embezzlement of medicines in 
C.G.H.S. Dispensaries

582. DR. LAXMINARAYAN PAN- 
DEYA: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state:

(a) whether a number of cases of 
embezzlement of medicines in the 
CGHS Dispensaries in Delhi were de
tected during emergency period; and

(b) if sot the facts and action taken 
against the doctors and others in each 
case?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RAJ 
NARAIN): (a) and (b). The Crime
Branch of Delhi Police detected cer




